Written Answers to [14 MAR., 2013] Unstarred Questions 117

. Under Affordable Housing in Partnership Scheme (AHP), 11 projects of
2 States viz., Karnataka and Rajasthan have been sanctioned.

. The Interest Subsidy Scheme for Housing the Urban Poor (ISHUP) is meant
to facilitate channelization of credit for the urban poor. As on date, 13,485
beneficiaries have been covered under ISHUP.

Under National Urban Livelihood Mission (NULM), 'Shelters for Urban Homeless'
has been proposed to be taken up during Twelfth Five Year Plan. However,
since necessary approvals have not been obtained, no time frame for its finalization
can be committed at this juncture.

(¢) Given the magnitude of the housing shortage and budgetary constraints
of both the Central and State Governments, it is clear that Public Sector cfforts
will not alone suffice in fulfilling the housing demand. The exact time span to ensure
a house to every family in the country cannot be estimated.

Project for Assam under THSDP

1910. SHRIMATI NAZNIN FARUQUE: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(@) whether Government has sanctioned any scheme/project for Assam under
Integrated Housing and Slum Development Programme (IHSDP);

(b) if so, the details thercof, scheme/project, city/town-wise;
(c) the amount of funds allocated/released so far;

(d) whether Assam Government has also submitted any such proposal for
approval/sanction; and

(¢) if so, the status of those proposals indicating the details thercof?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(SHRI AJAY MAKEN): (a) to (¢) Government has sanctioned 16 projects submitted
by the Government of Assam for 16 towns worth of I 84.99 crore comprising central
share of T 70.22 crore for construction/upgradation of 8668 dwelling units for Assam
under integrated Housing and Slum Development Programme (IHSDP). The city/town-
wise details of approved projects, total project cost approved, central share committed,
Additional Central Assistance released, number of dwelling units sanctioned, dwelling
units at different stages of completion and dwelling units completed under the IHSDP
scheme for the State of Assam are given in the Statement (See below). All these
projects have been approved on basis of proposals submitted by State Government

of Assam.



Statement

Project-wise details under IHSDP for Assam

S1. Town Project Name Approved  Project Fund Total Total No. of No. of
No Date Cost Allocated ACA Dwelling Dus at Dus
Released Units different Completed
Amount  Approved stages of
(Nos)  completion
1 2 3 4 5 6 7 8 9 10
1. Badarpur Badarpur 27/Feb/2007  1.23 1.11 0.55 56 1 14
2. Bokajan 1010 Dus IHSDP Scheme for 26/Feb/2009  10.49 8.61 4.30 1010 181 56
Bokajan, Karbi Anglong, Assam
3. Dhing Dhing 26/Sep/2007  3.00 2.57 1.28 790 66 6
4. Dhubri Dhubri 27/Feb/2007  5.46 4.68 2.34 99 8 31
5. Golaghat Implementation of IHSDP Scheme 06/Oct/2007  3.59 3.08 1.54 839 0 210
(839 Dus) at Golaghat, Assam
6. Kampur Kampur Town 26/Sep/2007  1.81 1.55 0.78 384 0 0
Town
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7. Karimganj Karimganj 27/Feb/2007  5.55 4.99 2.50 458 0 290
8. Kokrajhar 1301 Dus Integrated Housing and  18/Dec/2009 17.92 13.73 6.87 1301 0 0
Slum Development Project (IHSDP)
Scheme for Kokrajhar, Assam
9. Lanka Lanka 06/0ct/2007  2.66 2.28 1.14 409 20 184
10. Mangaldoi Mangaldoi 06/0Oct/2007  3.85 3.30 1.65 949 0 0
11. Nagaon 802 Dus Thsdp For Nagaon Slums 11/Feb/2009 14.38 11.48 5.74 802 91 70
12. Nalbari IHSDP Programme at Nalbari 27/Apr/2007  2.94 2.52 1.26 201 2 148
Town, Assam
13. Palasbari IHSDP Programme for Palasbari 27/Apr/2007  2.07 1.76 0.88 108 0 55
Town, Assam
14. Sarthebari Sarthebari Town 26/Sep/2007  1.62 1.39 0.70 260 2 173
15. Tihu 162 Dus For Tihu, Nalbari 11/Feb/2009  3.89 3.29 1.65 162 87 35
16. Tinsukia Tinsukia 06/0Oct/2007  4.52 3.88 1.94 840 35 152
Assam 16 84.99 70.22 35.11 8668 493 1424
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